Central Administrative Tribunal, Pirincipal Bsnch
New Delhi

0.A. N0O.265%/2001
Hew DBelhi this the 1qth day of August 2002

Hon’ble Mr. M. P. Singh, Member (A)
Hon’ble Mr._Shanker Raju, Hember (J)

Mra. Yersha Sareen
Srr. Clerk
Win Shiri Rakesh Sareen, age 33 yesrs
R/o 14/10, Railuway CuJ.-’_niy
Delhi Kishan Ganj, Delhi-110 007.
0/6 Senior Account OFFic *r,
Forelgn Traffic Accounts, Delhi Kishan Ganj
Dalhi~110 007. = ﬁpplicant
(Hone for the applicant even on the second call)
Versus
1. Union of India through its
Secretary,
Hlﬁlatly ot P&l)wﬁyQ,
Haw Dalhi.
2. Ganeral Manager (Establishment)
Western Rallway, Chruch Gate,
J Mumbai.
' 3. The dtisti and Sna

cal drialysis OFficer

Cﬁmplld on OfFfice, Western Railway,

Ajmer .
G. 0/0 Senior Account OFFicer

Foreign Traffic asccounts,

Delhi Kishan Ganj,

Delhi-110 007.

Respondents

(By Advocate : Shri R.K. Sankar for Shri R.L. Dhawan )

3

Me._ Shankeir Raju, HMembeir (J)

Despite second call neither applicant nor his
Goufse] is piresent. On presual  of  the @arliar
ordershests, we find that on 31.5.2001 and 17.7.2002,
< neither applicant nor his counsel was present Tor t
s W& find that the

applicant. In this view of the matter

applicant is no longer interestsd in puirsuing the present

- In owview of the above circums stances, the 08 is
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cution. Mo costs.

( Shankei Raju ) { H-Ppigﬁx’/

3ingh )
Mambar {(J) Membeir(4)
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